Title: Need to develop certain places in Mandsaur district, Madhya Pradesh, as tourist resort.-Laid

MR. SPEAKER: Hon. Members, the House has other important business listed in today's list of business. If the
House agrees, Matters under Rule 377 may be treated as laid on the Table of the House.

SEVERAL HON. MEMBERS: Yes.
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* Treated as laid on the Table of the House



